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& THT, TTe T2 g1, o8 Tq7 wierary sraeas a0, Areer g1 AT a1 ST T SAGATT HY T T
MEREIN L HhIT |
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T |
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ALEA
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HLAAT TR a1 §LaT1 digd SH 1 Fierd o

ST FT A T S et =1 A gitfarame

| aRwden | aRrwmwr || aRA R | aRrwdEws | s dew

qEIT (FaThiT Z=) (BFAT)

1 2 3 4 5 6

AT 6T 7 JLE
T T ATH: S=ATIYR (S.TA.H.- 154)
1 1063 BEL TiftFeaT (3ET) 0.0305 (7% ) 0.0123432
2 1080 EEL TfiFeaT (3ET) 0.03 (T ) 0.0121408
3 1081 BEL TftFeaY (|T) 0.0007 (T#) 0.0002833
4 1082 [GEl Tiftea? (3IHTH) 0.035 (T#T ) 0.0141643
5 1083 BELI TftFeT (TAT) 0.035 (T#%) 0.0141643
6 1085 IGELl TfieheaT (3THTH) 0.13 (T#%) 0.0526103
7 1089 [GEl TfieheaT (3THTH) 0.0928 (T#T ) 0.0375557
8 1090 BEL TftFeT (TAT) 0.03 (T ) 0.0121408
9 1091 [GEll TfieheaT (3THTH) 0.0275 (T#T ) 0.0111291
10 1092 BELI TftFeT (AT) 0.065 (T#7 ) 0.0263051
11 1093 EEL Tiftea? (3IHTH) 0.06 (T#Y ) 0.0242817
12 1094 [GEl Tiftea? (3I9TH) 0.066 (TFT ) 0.0267098
13 1096 EEL TfiFeaT (3MT) 0.581 (T#% ) 0.2351275
14 1101 [GEl Tiftea? (3I9TH) 0.0631 (T#T ) 0.0255362
15 1102 BREL TftFe=Y (3MET)|| 0.0040001 (THT ) 0.0016188
16 1104 IGEl Tiftea? (3I9TH) 0.0801 (T=+T ) 0.032416
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17 1105 T heae (M) 0.0462 (T=X ) 0.0186969
18 1107 Wfea (sr91H)|| 0.0937001 (TFX) 0.0379199
19 1109 T heae (M) 0.002 (U= 0.0008094
20 1111 Wfhea (3r91)|| 0.0230001 (TFT ) 0.009308
21 1112 e (W) 0.1544 (U7 ) 0.0624848
22 1114 Tfheae (3r97)|| 0.0080001 (TFX ) 0.0032376
23 1115 T FeaT (W) 0.001 (T 0.0004047
24 1116 TifiweaY (3THTH) 0.046 (T#T) 0.0186159
25 1117 e (W) 0.1158 (T=7 ) 0.0468636
26 1118 Tifiwea? (19T)|| 0.0581001 (TH<T ) 0.0235128
27 1119 Tiftwea? (319TH)|| 0.0541001 (THT ) 0.021894
28 1131 Tifieay (3THTH) 0.0061 (T=7 ) 0.0024686
29 1132 T heae (1) 0.0295 (T=¥ ) 0.0119385
30 1133 Tifieay (3THTH) 0.0136 (T=*7 ) 0.0055038
31 1134 Tifieay (3THTH) 0.0134 (T=7 ) 0.0054229
32 1136 T hea? (1) 0.0512 (=¥ ) 0.0207204
33 1414 Tifieay (3THTH) 0.0055 (T=7 ) 0.0022258
34 1415 Tiftea? (39TH)|| 0.0293001 (TFT ) 0.0118576
35 1416 TifiEeay (3THTH) 0.0645 (T=*7 ) 0.0261028
36 1417 Tifieay (3THTH) 0.0412 (T=7 ) 0.0166734
37 1418 Tiftwea? (319TH)|| 0.0548001 (TFT ) 0.0221773
38 1419 Tifieay (3THTH) 0.0002 (U7 ) 0.0000809
39 1420 TfieheaT (3THTH) 0.031 (T+Y) 0.0125455
40 1421 TifiEeay (3THTH) 0.0277 (T=#T ) 0.01121
41 1423 Tifiswea? (319TH)|| 0.0603001 (THT ) 0.0244031
42 1424 Tiftea¥ (3MTH)|| 0.0518001 (THT ) 0.0209632
43 1426 Tfheae (3r97)|| 0.0656001 (TFHT) 0.026548
44 1427 Tiftea? (3I9TH) 0.0102 (T*T ) 0.0041279
45 1428 T heae (M) 0.0219 (T=*X ) 0.0088628
46 1434 Tifiwea? (319TH)|| 0.0270001 (THT ) 0.0109268
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47 1437 forfy iR () 0.038 (T ) 0.0153784
48 1438 forfy iR () 0.033 (T ) 0.0133549
49 1439 BEl TR (3THTH) 0.0337 (uFY) 0.0136382
50 1440 oty el ()| 0.0355001 (TE ) 0.0143667
51 1441 forfy el ()| 0.0374001 (TER ) 0.0151356
52 1470 forsft Tefiee (FHT) 0.32 (TF7) 0.1295022
53 1471 forfy iR () 0.09 (77 ) 0.0364225
54 1472 forfy wfidesT (FEE)|| 0.0372 (T 0.0150546
55 1524 oty el (rT)|| 0.1000001 (TER ) 0.0404695
56 1526 foft e (a@)|| 0.0938 (TR 0.0379603
57 1527 forofy wfiresT ()| 0.0792 (TER) 0.0320518
58 1528 foft whesT (@) 0.0405 (TR 0.0163901
59 1533 IGELl TR (3THTH) 0.0092 (u*Y) 0.0037232
60 1534 forft wifiese (@) 0.0671 (W) 0.027155
61 1536 foft wfeesT (sr)|| 0.0230001 (TR ) 0.009308
62 1538 [GEl TifteaY (3IHTH) 0.052 (T#T ) 0.0210441
63 1539 foft whesT (@) 0.0062 (TR 0.0025091
64 1540 IGELl TfieheaT (3THTH) 0.0225 (T#T ) 0.0091056
65 1541 oy i (T3 0.011 (T#7) 0.0044516
66 1542 oy TefieT () 0.075 (T ) 0.0303521
67 1544 [GEll TfieheaT (3THTH) 0.1332 (T#T ) 0.0539053
68 1545 oy wfiFeT ()| 0.0026 (THT) 0.0010522
69 1546 oy wfiesT ()| 0.0594001 (THT ) 0.0240389
70 1580 forsfy TefiFeT (3TT)|| 0.6547013 (THT ) 0.2649535
71 1584 oy wfieT ()| 0.0722 (TET) 0.0292189
72 1589 EEl Tiftea? (3I9TH) 0.0745 (T#T ) 0.0301497
73 1590 oy fiesT ()| 0.0644 (TER) 0.0260623
74 1592 BEL TfieeaT (3THTH) 0.1109 (T#HT ) 0.0448806
75 1595 forfy iR () 0.019 (T 0.0076892
76 1596 forcft e () 0.038 (T ) 0.0153784
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77 1597 IGEil TR (3THTH) 0.0095 (T#T ) 0.0038446
78 1598 EEL WfseaT (379T)|| 0.0286001 (T ) 0.0115743
79 1599 IEEL WfseaT (7HT)|| 0.0322001 (THT ) 0.0130312
80 1601 RELI WfeeaT (3THT) 0.0015 (T#¥ ) 0.000607
81 1602 IREL W (3THT) 0.0072 (T#% ) 0.0029138
82 1603 EEl W= (39TH) 0.0265 (=T ) 0.0107244
83 1606 IEEL W (3THT) 0.0396 (TFY ) 0.0160259
84 1898 IEEL e (THT) 0.0304 (7% ) 0.0123027
85 1915 RELI W (3THT) 0.0487 (T#Y ) 0.0197086
86 1918 EEL WfeeaT (3THT) 0.2067 (T#Y ) 0.0836503
87 961 IREL WfseT (37HT)|| 0.0008001 (T ) 0.0003238
88 978 REL WfeeaT (3THT) 0.015 (T=T) 0.0060704
T T ATH: TR (F.THA.H.- 156)

89 1 IBEL WfTshea¥ (F9T)|| 0.0407001 (T ) 0.0164711
90 10 EEL WfeeaT (3THT) 0.421 (T=T) 0.1703764
91 11 IREL WfseaT (37|T)|| 0.0191001 (T ) 0.0077297
92 13 REL WfTseaT (37|T)|| 0.0738001 (T ) 0.0298665
93 131 IGEl Tifted? (3IHTH) 0.1159 (T#T ) 0.0469041
94 132 IBEL WfTeheaT (FHT) 0.0013 (T#¥ ) 0.0005261
95 133 IEEL iETE sl ERIn)) 0.1015 (T=¥ ) 0.0410765
96 135 [GEll TfieheaT (3THTH) 0.0002 (T ) 0.0000809
97 136 IEEL iETE sl ERIn)) 0.1312 (T ) 0.0530959
98 137 IGELl TfieheaT (3THTH) 0.0023 (T#T ) 0.0009308
99 138 IBEL WfTeheaT (FHT) 0.0144 (T#¥ ) 0.0058276
100 139 IREL iETE Rl ERIn)) 0.0016 (T=¥ ) 0.0006475
101 14 IGEl Tiftea? (3I9TH) 0.0612 (T#T ) 0.0247673
102 140 [GEl TR (3THTH) 0.0195 (T#T ) 0.0078915
103 1455 BEL TfieeaT (3THTH) 0.01 (T#%) 0.0040469
104 1487 [GEll TR (3THTH) 0.1 (T®X) 0.0404695
105 15 IEEL WY (F9T)|| 0.0433001 (THT ) 0.0175233
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106 152 REL Wi (THT) 0.0729 (7% ) 0.0295022
107 153 EEL WfeeaT (379T)|| 0.1638001 (T ) 0.066289
108 154 IGEl TifieaY (3THTH) 0.0517 (T#T ) 0.0209227
109 155 BEL TR (3THTH) 0.1447 (T#T ) 0.0585593
110 162 IREL W (3THT) 0.1054 (T#Y ) 0.0426548
111 163 IGEil TfieReaT (3THTH) 0.0393 (T#T ) 0.0159045
112 198 IEEL W (3THT) 0.0565 (TFY ) 0.0228652
113 199 IEEL WfeRea (Tf) 0.166 (7= ) 0.0671793
114 2 RELI W (3THT) 0.01 (T=T) 0.0040469
115 223 EEL WfeeaT (3THT) 0.0475 (T#Y ) 0.019223
116 224 IBEL W (THT) 0.1636 (TFY ) 0.066208
117 225 REL WfeeaT (3THT) 0.0497 (7% ) 0.0201133
118 226 IGELl Tifiea (379TH)|| 0.0764001 (TFT ) 0.0309187
119 25 IBEL WfTeheaT (FHT) 0.0098 (T#¥ ) 0.003966
120 252 EEL WfeeaT (3THT) 0.03 (7= ) 0.0121408
121 26 IBEL WY (F9T)|| 0.0371001 (TH ) 0.0150142
122 29 REL WfeeaT (3THT) 0.03 (7= ) 0.0121408
123 30 EEL Tifted? (3IHTH) 0.1113 (T#T ) 0.0450425
124 32 IBEL WY (F9T)|| 0.0286001 (T ) 0.0115743
125 33 IEEL iETE sl ERIn)) 0.03 (T=¥ ) 0.0121408
126 34 [GEll TfieheaT (3THTH) 0.01 (T=%) 0.0040469
127 35 IEEL WY (F9T)|| 0.0584001 (T ) 0.0236342
128 36 EEL Tiftea? (39TH)|| 0.0463001 (TFT ) 0.0187374
129 37 IBEL WfTeheaT (FHT) 0.0275 (T#¥ ) 0.0111291
130 38 IREL WY (F9T)|| 0.0050001 (T ) 0.0020235
131 40 IGEl Tiftea¥ (31TH)|| 0.0207001 (TFT ) 0.0083772
132 41 IEEL iETE Rl ERIn)) 0.0367 (7% ) 0.0148523
133 42 [GEl Tiftea? (3I9TH) 0.0762 (T#T ) 0.0308377
134 43 IEEL WA (THT) 0.1502 (T#¥ ) 0.0607851
135 43/1463 IEEL iETE el ERIn)) 0.0003 (T=¥ ) 0.0001214
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136 45 REL Wi (THT) 0.0313 (T#¥ ) 0.0126669
137 48 EEL e (3THT) 0.0072 (T#% ) 0.0029138
138 7 IEEL e (THT) 0.075 (T ) 0.0303521
139 70 RELI WfeeaT (3THT) 0.1017 (T#X ) 0.0411574
140 72 IREL W (3THT) 0.028 (T ) 0.0113314
141 74 IGEil TfieReaT (3THTH) 0.0717 (T#T ) 0.0290166
142 754 IEEL Wfse=T (379T)|| 0.0600001 (T ) 0.0242817
143 755 IEEL e (THT) 0.0695 (TFY ) 0.0281263
144 756 RELI W (3THT) 0.0668 (TFY ) 0.0270336
145 759 EEL WfeeaT (3THT) 0.0686 (TFY ) 0.027762
146 8 IREL WfeeaT (37HT)|| 0.0629001 (T ) 0.0254553
147 80 REL WfeeaT (3THT) 0.031 (T%T) 0.0125455
148 81 EEL W (THT) 0.3099 (T#Y ) 0.1254148
149 82 IBEL WfTeheaT (FHT) 0.0009 (T#¥ ) 0.0003642
150 9 EEL WfeeaT (3THT) 0.0147 (7% ) 0.005949
T &7 AT [_AA-ATeger (3,09 .- 158)

151 538 AR WfTeeaT (9TTT) 0.0095 (T=¥ ) 0.0038446
152 570 TCHRTL TIftweaY (9TTeAT) 0.025 (T#T ) 0.0101174
TTE T ATH: AATHATES, (I.THA.H.- 155)

153 3654 IEEL iETE sl ERIn)) 0.0508 (T=¥ ) 0.0205585
154 3662 [GEl Tiftea? (3IHTH) 0.1336 (T#T ) 0.0540672
155 3663 IEEL iETE sl ERIn)) 0.1328 (T#¥ ) 0.0537434
156 3664 IGELl TfieheaT (3THTH) 0.0062 (T ) 0.0025091
157 3669 IBEL WfTeheaT (FHT) 0.0975 (T#¥ ) 0.0394577
158 3670 IREL iETE Rl ERIn)) 0.05 (T=¥ ) 0.0202347
159 3979 [GEll TfieeaT (3THTH) 0.0151 (T#T ) 0.0061109
160 3980 IREL e (THT) 0.0768 (T#Y ) 0.0310805
161 3981 BEL TfieeaT (3THTH) 0.0003 (T ) 0.0001214
162 3982 IEEL WA (THT) 0.0825 (T#Y ) 0.0333873
163 3983 IREL WA (THT) 0.0864 (TFY ) 0.0349656
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164 3984 REL WfeeaT (7HT)|| 0.0528001 (THT ) 0.0213679
165 3985 EEL e (3THT) 0.0835 (T#¥ ) 0.033792
166 3986 IEEL e (THT) 0.0628 (TFY ) 0.0254148
167 3987 RELI WfeeaT (3THT) 0.0664 (TFY ) 0.0268717
168 3988 IREL W (3THT) 0.001 (T ) 0.0004047
169 3995 IREL WA (THT) 0.0016 (TF¥ ) 0.0006475
170 4111 IEEL Wfse=T (379T)|| 0.0070001 (T ) 0.0028329
171 4112 BEL WY (FTHT) 0.125 (T ) 0.0505868
172 4113 RELI WfeeaT (37|T)|| 0.1022001 (T ) 0.0413598
173 4115 EEL WfeeaT (3THT) 0.0657 (T#Y ) 0.0265884
174 4118 IBEL WfTsFeaT (THT) 0.2256 (TFY ) 0.0912991
175 4120 REL WfeeaT (3THT) 0.0591 (T#< ) 0.0239174
176 4121 BEL WfTsFeaT (THT) 0.0294 (TFY ) 0.011898
177 4122 IBEL WfTeheaT (FHT) 0.0536 (7Y ) 0.0216916
178 4123 EEL WfeeaT (3THT) 0.513 (T#T) 0.2076083
179 4513 IREL e (THT) 0.038 (T ) 0.0153784
180 4689 REL WfeeaT (3THT) 0.0235 (T#Y ) 0.0095103
181 4690 EEL Tifted? (3IHTH) 0.0179 (T#T ) 0.007244
182 4709 IBEL WfTeheaT (FHT) 0.1051 (T=¥ ) 0.0425334
183 4732 IEEL WY (F9T)|| 0.0489001 (T ) 0.0197896
Gkl

184 4742 IBEL e (351) 0.065 (T=¥ ) 0.0263051

Total 4.8333066

[®T. €. NHAI/PIU-KOL/BMS/1/Vol-5/3A ]
g A HET, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 5th May, 2026

S.0. 2213(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH116A in the
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stretch of land from Km. 174.45 to Km. 180 (Office of the District Magistrate & Collector, Murshidabad, New
Adminstrative Building (2nd Floor), P.O. + P.S.- Berhampore, Dist- Murshidabad) in the district of MURSHIDABAD
in the state of WEST BENGAL, hereby declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Magistrate & Collector,
Murshidabad in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.

The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE
Brief Description of the land to be acquired with or without structures falling NH116A in the stretch of land from
Km. 174.45 to Km. 180 (Office of the District Magistrate & Collector, Murshidabad, New Adminstrative Building
(2nd Floor), P.O. + P.S.- Berhampore, Dist- Murshidabad) in the district of MURSHIDABAD in the state of

WEST BENGAL
|State: WEST BENGAL ||District: MURSHIDABAD |
SI. No. Survey/Plot Type of Land || Nature of Land Area Area
Number (in Local Unit) (in Hectares)
Lt | 2 L3 4 | 5 | 6 |
|Taluk: Burwan |
[Village: Baidyanathpur (J.L No. 154) |
I 1063 ||Private ||Agriculture (Aman) | 0.0305 (Acre )| 0.0123432)]
B [[1080 ||Private ||Agriculture (Aman)| 0.03 (Acre )|| 0.0121408|
13 [[1081 ||Private ||Agriculture (Aman)| 0.0007 (Acre )|| 0.0002833|
l4 1082 ||Private ||Agriculture (Aman) | 0.035 (Acre )| 0.0141643]
E ||1083 ||Private ||Agriculture (Aman)|| 0.035 (Acre )| 0.0141643)|
l6 [[1085 ||Private ||Agriculture (Aman)| 0.13 (Acre )|| 0.0526103|
17 11089 ||Private ||Agriculture (Aman) | 0.0928 (Acre )| 0.0375557|
B [[1090 ||Private ||Agriculture (Aman)| 0.03 (Acre )|| 0.0121408|
l9 [[1091 ||Private ||Agriculture (Aman)| 0.0275 (Acre )|| 0.0111291|
10 11092 ||Private ||Agriculture (Aman) | 0.065 (Acre )| 0.0263051|
11 [[1093 ||Private ||Agriculture (Aman)| 0.06 (Acre )|| 0.0242817|
12 [[1094 ||Private ||Agriculture (Aman)| 0.066 (Acre )|| 0.0267098|
13 1096 ||Private ||Agriculture (Aman)|| 0.581 (Acre )| 0.2351275|
14 [1101 ||Private ||Agriculture (Aman)| 0.0631 (Acre )|| 0.0255362)]
15 1102 ||Private ||Agriculture (Aman)||  0.0040001 (Acre )|| 0.0016188|
16 1104 |[Private ||Agriculture (Aman)|| 0.0801 (Acre )| 0.032416|
[17 1105 ||Private |[Agriculture (Aman)]| 0.0462 (Acre )| 0.0186969)|
18 1107 ||Private ||Agriculture (Aman)||  0.0937001 (Acre )|| 0.0379199)|
19 [l1109 ||Private |[Agriculture (Aman)]| 0.002 (Acre )| 0.0008094|
120 1111 ||Private |[Agriculture (Aman)||  0.0230001 (Acre )|| 0.009308|
21 1112 ||Private ||Agriculture (Aman)| 0.1544 (Acre )| 0.0624848|
22 1114 ||Private |[Agriculture (Aman)||  0.0080001 (Acre )|| 0.0032376|
23 1115 ||Private |[Agriculture (Aman)]| 0.001 (Acre )| 0.0004047|




10

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

124 1116 |[Private ||Agriculture (Aman)|| 0.046 (Acre )| 0.0186159)|
125 1117 ||Private ||Agriculture (Aman) | 0.1158 (Acre )| 0.0468636|
126 [[1118 ||Private |[Agriculture (Aman)||  0.0581001 (Acre )| 0.0235128)|
127 [[1119 ||Private ||Agriculture (Aman)|[  0.0541001 (Acre )| 0.021894|
128 1131 ||Private ||Agriculture (Aman) | 0.0061 (Acre )| 0.0024686|
129 [[1132 ||Private |[Agriculture (Aman)|| 0.0295 (Acre )|| 0.0119385|
130 [[1133 ||Private ||Agriculture (Aman)|| 0.0136 (Acre )|| 0.0055038)|
131 1134 ||Private ||Agriculture (Aman)|| 0.0134 (Acre )| 0.0054229)|
32 [[1136 ||Private |[Agriculture (Aman)|| 0.0512 (Acre )|| 0.0207204]
133 [[1414 ||Private ||Agriculture (Aman)|| 0.0055 (Acre )|| 0.0022258)|
134 1415 ||Private ||Agriculture (Aman)||  0.0293001 (Acre )|| 0.0118576|
135 [[1416 ||Private |[Agriculture (Aman)|| 0.0645 (Acre )|| 0.0261028|
136 1417 ||Private ||Agriculture (Aman)|| 0.0412 (Acre )| 0.0166734|
37 1418 ||Private ||Agriculture (Aman)||  0.0548001 (Acre )| 0.0221773)|
138 [[1419 ||Private ||Agriculture (Aman)| 0.0002 (Acre )|| 0.0000809)|
139 1420 ||Private ||Agriculture (Aman)|| 0.031 (Acre )| 0.0125455|
l40 1421 ||Private ||Agriculture (Aman)|| 0.0277 (Acre )| 0.01121]
l41 [[1423 ||Private ||Agriculture (Aman)||  0.0603001 (Acre )|| 0.0244031|
42 1424 ||Private ||Agriculture (Aman)|[  0.0518001 (Acre )| 0.0209632)|
43 l1426 ||Private ||Agriculture (Aman)||  0.0656001 (Acre )| 0.026548)|
|44 [[1427 ||Private ||Agriculture (Aman)| 0.0102 (Acre )|| 0.0041279|
l45 ||1428 ||Private ||Agriculture (Aman)|| 0.0219 (Acre )| 0.0088628)|
l46 [[1434 ||Private ||Agriculture (Aman)|| 0.0270001 (Acre )|| 0.0109268|
47 |[1437 ||Private ||Agriculture (Aman)| 0.038 (Acre )|| 0.0153784]
l48 1438 ||Private ||Agriculture (Aman)|| 0.033 (Acre )| 0.0133549)|
49 1439 ||Private ||Agriculture (Aman)|| 0.0337 (Acre )| 0.0136382)
50 [[1440 ||Private ||Agriculture (Aman)||  0.0355001 (Acre )|| 0.0143667|
51 ||1441 |[Private ||Agriculture (Aman)|[  0.0374001 (Acre )| 0.0151356|
|52 l1470 ||Private ||Agriculture (Aman)|| 0.32 (Acre )| 0.1295022)
53 [[1471 ||Private ||Agriculture (Aman)| 0.09 (Acre )|| 0.0364225|
|54 1472 |[Private ||Agriculture (Aman)|| 0.0372 (Acre )| 0.0150546|
|55 ||1524 ||Private ||Agriculture (Aman)||  0.1000001 (Acre )| 0.0404695|
56 [[1526 ||Private ||Agriculture (Aman)| 0.0938 (Acre )|| 0.0379603]
57 1527 |[Private ||Agriculture (Aman)|| 0.0792 (Acre )| 0.0320518)|
|58 [l1528 ||Private ||Agriculture (Aman)|| 0.0405 (Acre )| 0.0163901]
59 [[1533 ||Private ||Agriculture (Aman)| 0.0092 (Acre )|| 0.0037232)]
l60 1534 ||Private ||Agriculture (Aman)| 0.0671 (Acre )| 0.027155]
l61 1536 ||Private |[Agriculture (Aman)||  0.0230001 (Acre )|| 0.009308|
l62 ||1538 ||Private |[Agriculture (Aman)]| 0.052 (Acre )| 0.0210441]
63 1539 ||Private ||Agriculture (Aman)| 0.0062 (Acre )| 0.0025091]
l64 [l1540 ||Private |[Agriculture (Aman)]| 0.0225 (Acre )| 0.0091056|
l65 ||1541 ||Private |[Agriculture (Aush) || 0.011 (Acre )| 0.0044516|
l66 1542 ||Private ||Agriculture (Aman)| 0.075 (Acre )| 0.0303521|
l67 ||1544 ||Private |[Agriculture (Aman)]| 0.1332 (Acre )| 0.0539053)|
l68 ||1545 ||Private |[Agriculture (Aman)]| 0.0026 (Acre )| 0.0010522
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69 l|1546 |[Private ||Agriculture (Aman)|[  0.0594001 (Acre )| 0.0240389)|
170 |[1580 ||Private ||Agriculture (Aman)||  0.6547013 (Acre )|| 0.2649535]
171 [[1584 ||Private |[Agriculture (Aman)|| 0.0722 (Acre )|| 0.0292189)|
72 [[1589 ||Private ||Agriculture (Aman)|| 0.0745 (Acre )|| 0.0301497|
173 11590 ||Private ||Agriculture (Aman) | 0.0644 (Acre )| 0.0260623]
74 [[1592 ||Private |[Agriculture (Aman)|| 0.1109 (Acre )|| 0.0448806|
175 (1595 ||Private ||Agriculture (Aman)|| 0.019 (Acre )|| 0.0076892)]
176 11596 ||Private ||Agriculture (Aman) | 0.038 (Acre )| 0.0153784]
[77 [[1597 ||Private |[Agriculture (Aman)|| 0.0095 (Acre )|| 0.0038446|
78 [[1598 ||Private ||Agriculture (Aman)|[  0.0286001 (Acre )| 0.0115743|
179 11599 ||Private ||Agriculture (Aman)||  0.0322001 (Acre )|| 0.0130312)]
80 [[1601 ||Private |[Agriculture (Aman)|| 0.0015 (Acre )|| 0.000607]
81 1602 ||Private ||Agriculture (Aman)|| 0.0072 (Acre )| 0.0029138|
82 [[1603 ||Private ||Agriculture (Aman)| 0.0265 (Acre )|| 0.0107244]
83 [[1606 ||Private ||Agriculture (Aman)| 0.0396 (Acre )|| 0.0160259)|
|84 /1898 ||Private ||Agriculture (Aman)|| 0.0304 (Acre )| 0.0123027|
85 1915 ||Private ||Agriculture (Aman)|| 0.0487 (Acre )| 0.0197086|
86 [[1918 ||Private ||Agriculture (Aman)| 0.2067 (Acre )|| 0.0836503]
87 l|961 ||Private ||Agriculture (Aman)|[  0.0008001 (Acre )| 0.0003238)|
88 [lo78 ||Private ||Agriculture (Aman)| 0.015 (Acre )|| 0.0060704]
[Village: Tarapur (J.L. No. 156) |
89 I ||Private ||Agriculture (Aman)|[  0.0407001 (Acre )| 0.0164711]
90 10 ||Private ||Agriculture (Aman)|| 0.421 (Acre )| 0.1703764|
91 11 ||Private ||Agriculture (Aman)||  0.0191001 (Acre )|| 0.0077297|
92 13 ||Private ||Agriculture (Aman)|[  0.0738001 (Acre )| 0.0298665)|
93 131 ||Private ||Agriculture (Aman)|| 0.1159 (Acre )| 0.0469041]
94 [[132 ||Private ||Agriculture (Aman)| 0.0013 (Acre )|| 0.0005261|
|95 1133 |[Private ||Agriculture (Aman)|| 0.1015 (Acre )| 0.0410765|
96 135 ||Private ||Agriculture (Aman)|| 0.0002 (Acre )| 0.0000809)|
97 [[136 ||Private ||Agriculture (Aman)| 0.1312 (Acre )|| 0.0530959)|
|98 137 |[Private ||Agriculture (Aman)|| 0.0023 (Acre )| 0.0009308)|
99 138 ||Private ||Agriculture (Aman)| 0.0144 (Acre )|| 0.0058276|
oo |[139 ||Private ||Agriculture (Aman)| 0.0016 (Acre )|| 0.0006475|
l101 |14 |[Private ||Agriculture (Aman)|| 0.0612 (Acre )| 0.0247673)|
102 {140 ||Private ||Agriculture (Aman)|| 0.0195 (Acre )| 0.0078915]
103 |[1455 ||Private ||Agriculture (Aman)| 0.01 (Acre )|| 0.0040469)|
104 |l1487 ||Private ||Agriculture (Aman)| 0.1 (Acre )| 0.0404695|
llos  |[15 ||Private |[Agriculture (Aman)|[ 0.0433001 (Acre )| 0.0175233]
[los 152 ||Private |[Agriculture (Aman)]| 0.0729 (Acre )| 00295022
o7 |l153 ||Private ||Agriculture (Aman)||  0.1638001 (Acre )|| 0.066289)
108 |[154 ||Private |[Agriculture (Aman)| 0.0517 (Acre )|| 0.0209227|
109 [155 ||Private |[Agriculture (Aman)]| 0.1447 (Acre )| 0.0585593)
110 |[162 |[Private ||Agriculture (Aman)|| 0.1054 (Acre )| 0.0426548)|
TTE ||Private |[Agriculture (Aman)]| 0.0393 (Acre )| 0.0159045|
112 198 ||Private |[Agriculture (Aman)]| 0.0565 (Acre )| 0.0228652)
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113 ]{199 |[Private ||Agriculture (patit) || 0.166 (Acre )| 0.0671793)|
e |[Private ||Agriculture (Aman)|| 0.01 (Acre )| 0.0040469)|
s |23 ||Private |[Agriculture (Aman)|| 0.0475 (Acre )|| 0.019223]
16 |l224 ||Private ||Agriculture (Aman)|| 0.1636 (Acre )|| 0.066208]
117 |[225 ||Private ||Agriculture (Aman)|| 0.0497 (Acre )| 0.0201133|
i |226 ||Private |[Agriculture (Aman)||  0.0764001 (Acre )| 0.0309187|
1o |25 ||Private ||Agriculture (Aman)|| 0.0098 (Acre )|| 0.003966]
120  |[]252 ||Private ||Agriculture (Aman)|| 0.03 (Acre )| 0.0121408|
121 |6 ||Private |[Agriculture (Aman)||  0.0371001 (Acre )| 0.0150142]
122 |29 ||Private ||Agriculture (Aman)|| 0.03 (Acre )|| 0.0121408)|
123 |[j30 ||Private ||Agriculture (Aman)|| 0.1113 (Acre )| 0.0450425)|
24 |32 ||Private |[Agriculture (Aman)||  0.0286001 (Acre )| 0.0115743]
I EE ||Private ||Agriculture (Aman)|| 0.03 (Acre )| 0.0121408|
126 |34 ||Private ||Agriculture (Aman)| 0.01 (Acre )|| 0.0040469)|
127 |35 ||Private ||Agriculture (Aman)||  0.0584001 (Acre )|| 0.0236342)]
128 |j36 ||Private ||Agriculture (Aman)|[  0.0463001 (Acre )| 0.0187374|
129 |37 ||Private ||Agriculture (Aman)| 0.0275 (Acre )|| 0.0111291]|
130 |38 ||Private ||Agriculture (Aman)||  0.0050001 (Acre )|| 0.0020235|
[131 |40 ||Private ||Agriculture (Aman)|[  0.0207001 (Acre )| 0.0083772)
132 |41 ||Private ||Agriculture (Aman)|| 0.0367 (Acre )| 0.0148523)|
133 |42 ||Private ||Agriculture (Aman)| 0.0762 (Acre )|| 0.0308377|
134 |43 ||Private ||Agriculture (Aman)|| 0.1502 (Acre )| 0.0607851]|
135 |l43/1463 ||Private ||Agriculture (Aman)| 0.0003 (Acre )|| 0.0001214]
136 |l45 ||Private ||Agriculture (Aman)| 0.0313 (Acre )|| 0.0126669)|
137 |48 ||Private ||Agriculture (Aman)|| 0.0072 (Acre )| 0.0029138|
138 |7 ||Private ||Agriculture (Aman)| 0.075 (Acre )|| 0.0303521]
139 |70 ||Private ||Agriculture (Aman)| 0.1017 (Acre )|| 0.0411574]
a0 |72 |[Private ||Agriculture (Aman)|| 0.028 (Acre )| 0.0113314|
[1a1 |74 ||Private ||Agriculture (Aman)| 0.0717 (Acre )|| 0.0290166|
142|754 ||Private ||Agriculture (Aman)||  0.0600001 (Acre )|| 0.0242817|
143|755 |[Private ||Agriculture (Aman)|| 0.0695 (Acre )| 0.0281263)|
144|756 ||Private ||Agriculture (Aman)| 0.0668 (Acre )|| 0.0270336|
145|759 ||Private ||Agriculture (Aman)| 0.0686 (Acre )|| 0.027762]
146 |[I8 |[Private ||Agriculture (Aman)|[  0.0629001 (Acre )| 0.0254553)|
147 |[80 ||Private ||Agriculture (Aman)| 0.031 (Acre )|| 0.0125455|
148 |[81 ||Private ||Agriculture (Aman)| 0.3099 (Acre )|| 0.1254148|
a9 |52 ||Private ||Agriculture (Aman)| 0.0009 (Acre )| 0.0003642]
150 |l ||Private |[Agriculture (Aman)| 0.0147 (Acre )|| 0.005949)
|Village: Bill-langalhata (J.L No. 158) |
151 538 ||Government  ||Agriculture (Shali) || 0.0095 (Acre )| 0.0038446|
152|570 ||Government  ||Agriculture (Shali) || 0.025 (Acre )|| 0.0101174]
|Village: Sonavarui (J.L No. 155) |
[153  [[3654 |[Private ||Agriculture (Aman)|| 0.0508 (Acre )| 0.0205585|
[154  |B3662 ||Private |[Agriculture (Aman)| 0.1336 (Acre )|| 0.0540672]
l1I55 |]3663 ||Private |[Agriculture (Aman)]| 0.1328 (Acre )| 0.0537434|
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156  ||3664 |[Private ||Agriculture (Aman)|| 0.0062 (Acre )| 0.0025091|
157 [[3669 |[Private ||Agriculture (Aman)|| 0.0975 (Acre )| 0.0394577|
158 |3670 ||Private |[Agriculture (Aman)|| 0.05 (Acre )|| 0.0202347|
159 |3979 ||Private ||Agriculture (Aman)|| 0.0151 (Acre )|| 0.0061109)|
lte0  [[3980 ||Private ||Agriculture (Aman)|| 0.0768 (Acre )| 0.0310805|
161 |3981 ||Private |[Agriculture (Aman)|| 0.0003 (Acre )|| 0.0001214]
162 |[3982 ||Private ||Agriculture (Aman)|| 0.0825 (Acre )|| 0.0333873|
163 [[3983 ||Private ||Agriculture (Aman)|| 0.0864 (Acre )| 0.0349656|
164 3984 ||Private |[Agriculture (Aman)||  0.0528001 (Acre )| 0.0213679|
165 3985 ||Private ||Agriculture (Aman)|| 0.0835 (Acre )|| 0.033792]
llec  [[3986 ||Private ||Agriculture (Aman)|| 0.0628 (Acre )| 0.0254148)|
167 |[3987 ||Private |[Agriculture (Aman)|| 0.0664 (Acre )|| 0.0268717|
lles  [[3988 ||Private ||Agriculture (Aman)|| 0.001 (Acre )| 0.0004047|
169  |[3995 ||Private ||Agriculture (Aman)| 0.0016 (Acre )|| 0.0006475|
170 |la111 ||Private ||Agriculture (Aman)||  0.0070001 (Acre )|| 0.0028329)|
171 ll4112 ||Private ||Agriculture (Aman)|| 0.125 (Acre )| 0.0505868)|
72 4113 ||Private ||Agriculture (Aman)||  0.1022001 (Acre )| 0.0413598]
173 |la115 ||Private ||Agriculture (Aman)| 0.0657 (Acre )|| 0.0265884]
174 |j4118 ||Private ||Agriculture (Aman)|| 0.2256 (Acre )| 0.0912991|
175 [l4120 ||Private ||Agriculture (Aman)| 0.0591 (Acre )|| 0.0239174]
176 |l4121 ||Private ||Agriculture (Aman)| 0.0294 (Acre )|| 0.011898]
177 [j4122 ||Private ||Agriculture (Aman)|| 0.0536 (Acre )| 0.0216916|
178 |l4123 ||Private ||Agriculture (Aman)| 0.513 (Acre )|| 0.2076083]
179 |l4513 ||Private ||Agriculture (Aman)| 0.038 (Acre )|| 0.0153784]
180 [[4689 ||Private ||Agriculture (Aman)|| 0.0235 (Acre )| 0.0095103)|
[181  [l4690 ||Private ||Agriculture (Aman)| 0.0179 (Acre )|| 0.007244|
182 [l4709 ||Private ||Agriculture (Aman)| 0.1051 (Acre )|| 0.0425334]
183 [j4732 |[Private ||Agriculture (Aman)|[  0.0489001 (Acre )| 0.0197896|
184 4742 Private I:g?iculture (Bandh) 0.065 (Acre) 0.0263051
| Total|| 4.8333066]
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